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N e ]
PART I SECTION 1
(Tt FeArerE WY BYUAR ) WICH GORTE & WRrdl A Jeqaw Frated Fi ATy ot
faferere fradl, fafrradt aar sndel o dwedt & seafram sfirgeeng

[ Notifications relating to Non-Statutory Rules, Regulations, Orders and Resolutions Issaed by
the Ministries of the Government of India (other than the Ministry of tefence) and by
the Supreme Court]

wregafr afgaras
af foeet, ffe 15 Awrd 1981

o 16-For/s1—Irmzafe wgrovy gfw ¥ Prwifke uiy-
wifeit w1 gt from b ol gfew ww el o v § -

gigFifal & 39 qar ™

st wey froor faeg,

frwer §v wieddw,

WMo Fo 1065, TAE F7 WY gfye =wm,
LEL

AT |

AT AT By e,

frmer gfem  wiedaw,

#to Fo 2551, Vaer A qfaw €,
ey,

LAY

ot &1 freor fo9w frg TeF wOA fear man

g (AT, 1980 KT NV MW ATE ATY AN T Hewk dgw oy
gfer v & FRArd AR 9 ® W wdne ) dfaw wafe
fara sufmedi W% wmra ¢ fru) TR FE G, OF uw wiwdwd
T fuy g et €7 afefiigdl o @3 € Wr I qemdr
WXy &7 gU I9H T WY AN oY | ITEr ahfed ¢ fgwer
o TEga T frem o gfed wiedew ¥ oway awfrt sy
wgraq % fad wrara gurd ) 1w N9 e dar By fe
A TR afoEy w9 g & wrr 67 AR a5 ek de
Wy 2wt & wrAd feaa &1 o wo(r frsop faed AT Y aree-
T gy TAET, W G T, T ITFT ror fear o fermrd
TarrrAt W ATE WA KT PFY oy ) G e afens
feqt & wear A T gEed Geur o A qfre et
& afow AT @ AF REC Wi afem T fear Woq,
AT wertY A T R IART TR ¥ 7w B o R R g ay
7 ¥ qw vl gk erafag frete fsrsd a2 gfew am i
AT F W Y QU A A AT Mai werh | ar oo
¥ aw or frdfe T, ufngem, e waet frefe o amey
WY aET, & =g gam ¥, 99 3% S 8% sawr g
% P2 agt s TR W PN WAl T gTe A qavw far
FaETk | A e Ty TR SN § Wt ey & g gy
o faed ¥ oufeger 3 omw § gawsl freim o o
wC 3% fryqr w7 fan

@ wrtad A o mofr feeop fard GYC ofr qregwr wg
TAHT T Igee ATAT, TET OF I R A7 wder qraviar
w1 aftgm  femn

2. 3 o% gfrw Tef foamel % faw 4(i) & weh
qrear & ford A o @ F et wwerwy figw 5 3w fay
ofwa wor W ferte 8 ward, 1980 ¥ frar st

do 17-RWp1—sgafe Bl ghew & frefes wiw-
ST w1 gt AT d fd gferd o wgd ST Wy f -

wfgwfelt & a1 aar ™

wt &o WMITo weRy,

gfra S,
feresft 1

W ogd &,
T g e,
frrmit |

JamwT w1 faon fows fqd g wee fRar oy

14 fagmi, 1079 1 qRAT fawelt & G & www 93
gaer fmd oC 1 fo wrte wawy WY wrafya F Gad
W UCHE AT LR TSARTE T G | TSI I TP T
Hifgw Ny T ITET Tedr UE far | TR ST #T aEwEy w
qard AT IR wEET T WA AgiENT) F@ 9T ¥ 99 )
wre fr o 9 ¥ w1 vy B e s ) oaf o
IRk &9 § TR wET g ) Iuafm ¥ Tyw 1wy
2% 77 i 4 o gfrg & o A G wevE gy marn
A<t MT agy wewaeqT o7 | %z a3 W fEges e
TS W G Y deRY &7 AL TC WE W M ST AT
R ¥ o ®gT o) mafaY ¥ 9rg 9T ST 9X gTF firarn
I RS BT ¥ ofr sy 6T T sy sirw % ey
W FOITE T HTE g AT WERE A NI UART ¥ F@  pwafoqy
Miferat werrg W Wiy w7 frag faae w2 fan

v o guar fagd o7 Y g A Wt IR g9 A %Y
T T8 wWiC wYE qrat AT g TrErmE e e wfery
TN A Ay GU A A X Ay T P, o0 AW, A v e
arfe & @ 6 | IR Prafag el WE T QW Al w7 .
qer EC fqT| Sew are TE qier T &% 7 ° fr 9w 1
wyTf, T qTET AT AWy wqar W AR & wrweer
™ 9T ¥ I ST, de o sty 7 2 wrg feeg wasy
A X7 TORE T FN YT PPN e w1 Rer-faad wT fimr
T Tfzar oy & qrg JORKT Wiy Wy foad fme v W A gfag
TR W W ggrEm W)

o &1k | Y $o Mo P WYL W1 O AT F gmer
wrear, HEE U 39 s o7 v oimonn &1 afewm fear

2. @ dor gitm quw frgmreeft & fagw 4(i) & werlr
ATy & foR BB ot @ § aur swenwr from 5 & ey
iy @pa W WY Pt 14 faAe, 1979 ¥ far s
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[wrr —av 1

do 18-RW/g1-—xrsgafe, Iwx wAw yhwa ¥ fretiee
T W ower T ¥ fad gl s gfew o g
Toam s@ §:—

gfr&Td w49 AqT 9%

st wrae faardr agaar,

wfafom qfre wetes,

TreRry,

Fe AW

vy wr Prrew By fad gam e e T

30 wadh, 1980 W P & WM 11.30 AR TRAYL
g A FEd & mER § & Avady menrd g P oeat-
Fz ot g RErd o gad wrk s AR frard w18 wwer
sreoTTiCT A faa g AT M Y geEy %Y AF 1 uTeH-
w1 off AT R #F AredE A avdw Wt A @) st e
Ko WAy, {1 g7 AWy gfaw wralm 7 wd v @ q, F
AT e w AT YA ) Iegin AT e erfprd WY wTTRd
¥ WY g W AT FaTerT & o A Agd g7 WY a9T WIes
g1l o wIAR ¥ A A wwrfel § ¥ g gfreery wves
fird I w9 AW F TwEd & o a) o« W) R wgt
g A Twer sufeqdl B oF AT 7 43 gar arer wmn
5T R & w1 o gu Ry R Wt e wfier 49
2| qaft o agAdr oF 9Eh FAAd frgd 4 R0 Wi
areuETY T ver 9T Tar #iX S ey ' & AT @
e &€ fagr) A F §23 sfis o9 ¥ o< 13 6K QF T4
qA Wy wit | o wggEr o, qwdt fowrw § F, g oEAvel &
@i soafadt & OF Q%) wr wrod, fred ara gw #@
o dto To wEE @1, ¥ S ;GAQ WY v aHn, X
s AgFE ¥ gt WK IFEN Yer FT TET | WEF AU
wAT o FE s wgAA A G gn Ay qard 9oy ¥ o
W19 B amry & AR T R ot Wy wur ol gemr
oETE F OB T AT R oA R oF &g & €% ¥ o
g a9 H fAE T %7, SEEY §3F 9 M ¥ W FEH
U wiedds &1 TEAr ¥ AIUHT A ¥gE THFET SMIUET §
Ty 7w foary o & greaT wier e swafgat £y @
gferd aw & wear wmedl & PrwnT w1 fran

gk § o v frd wgadr ¥ 9@ wr,
wigdw drgw qF wfw Ivy £ifc w7 sdm-qouamar w1 afory
e

2. Yy 7% sgafy w1 gfere Tew Frmamaet ¥ fraw 4(i)
¥ werly Arom & fRd fr o wr ¥ a9 wwenww fmw s
& s fwy edtww war o faatE 30 wewd, 1980 ¥ faar

HTTRT |

Ho 19-Nw[s1—Tsgufy A WPE g ww #
Pretfafre wfeerdr &1 st qtom ¥ R} gfvw oow gt
wary o §—

ofawTd ® MW AT WY

ot dto TIET,

quAr WE §o 7739102,

wFeT AT YTH,

¥+ ohofrs gt me)

it T fawow fwad fod wrw v frar mar

10 WK, 1980 ®F LT TE o dte wrdt ¥ gy m@w &
QU SWENT AATIE % WY § 0F w57 Rer) IgR

areTer w7 et frwr, ek &xT dww A & fad @
W ¥ qredtaTd & e W o IR e ¥ are WK e-10
¥Ew Y Rey o7 gX 6w Wy gfe@md ¥ dw 61
I T Ardr B gy & fF oafs ¥ gk arw owraw o 9oy
TR aftorm qraw ¥t W s AR 9T waR qar §F e
W 99U ® AWy WOAT mfwsmr g Ty § w
BT o Arel ¥ wwwdl ) gray @ fear o wwd gk
w1 S O FEATw % TRE W fer i 9%y el W Wiy
RO gl & o et & T owR T F wrn i firer
o X & g Fenry SwreArard ¥ aen? wer a3 s A

w, forrer @7 g W@ o9n, 9 @9 3 e A oAt
|

o wrearg d ot d¥o A W TS ArOM, YT UF W
wife W Fefeg-ammar w7 afeam far

2. 7 Tor gfew TaF fommen % fem (i) & sl
e & ford fgr o wgr & wAr ewcaew Pm 5 & el
ity eaftww war Wt Pty 10 ®E, 1980 |@ Ry oo

do  20-99/a1—usgafy, W wiw gfaR ¥ fraifea
afEErd 7 IaEr far F {F gfry ooF gqd e vl § -

wiHETq w7 A 99T T

ST wiewr gmiwa 3,
gffrm  fades,

wearare fadet wg,
weur e,

faroraa e,

wigr g

Yarei wr Prawr forers g waw s B mar

6 WAL, 1980 W T A AWM AwewT W ghwa
fadterr T agEt & fromraT & €7 W F, a7 wwew 12,00
a¥ Ieg g frelr 5 g F Frar qfory gk enw mrr
Fex O A AT w F oawdwl ¥ oy gAw g owr 4
o ¥t gfrE & oF 7 B Are g wEran R R Wi
feqfy &1 wy¥ar & w1q § #< faar) ooy woovr 4015 w9
Wt T G OF UNARIE aw & gwdwt ¥ g0y o &
Irmardd & A F AR A frorr ® Ak awd ) @l ey
frame w o g W K ) fegms & aadst & owofer
T | XEd qfemErereT @ gat & andel & 1 wrer gy
14T aell % wwdwl ¥ ] £ qrer mfE F e ¥, oo e
TC o QY AT, g2 eftw frd W ow qed o wrcag st
Ww@ﬁzfﬂﬁﬁwwmml{o Tto Qe qlo
wt O ZR o, & A GARTT T ¥ oK anf st ey
% fad o oy A A o & o & o1 Ty S T
afew xell & wwdwl A ¥ 5B ¥ @5 g W R e frak
afkomreare €1 WK & AT-9 wfe e gt g o aet
¥ Wl ga fen ) gfed aw e o wad F arg ot W@
T Wt wrot W1 wRw faar g @ w awm Tt g
fer @t =0 @ fraferr qel gu R Y O GO 1
% dry gedw fem) s wrd oy § @ @) i W e
%Fﬂ‘ﬁﬂ?@#?ﬁ'{mwﬁﬂmwﬁwﬁ mivr
feat | w@wr Ay T wwA AWw o G N frrcfor 8
T§
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¥ Friart F st Aen §rde Y Fare aror, wa-
AW TTHE, GHYE O sPmaeraer w1 qfowr fear

2. 7% 9% gfeE qww fromrest & fmm 4(i) ¥ weedtw
ey & fod fewr o o § aar gdeET fow 5 % werda
foiy watwe war W1 faniw 6 oAy, 1980 & fawr sroIT

Yo WTwTS, UsgAf@ ¥ IV qfuy

at fewsft, fraiw 21 78 1980

do 21-Xw/8 1—repafy freforfae wfeedl w1 gspe A
& forg “dife o wET T R T A AR g —

1 FATT g9q wiaer (WU )
2. FWTd Hor W (A )
145, wfaw sfwad woe,
stat gut, 7f feedt

(e o wara fafq 26 werea, 1978)

26 WA, 1978 FT FATY ARC AT B wremwwErof &
s wTRT K wm P & fag ol 7 aw wrervmaneft o
SEUAT 9T | A W Wk FETT G KOy B ATY AT w3
6-15qX | aYerr o & T wO W Y 9t ) & O aEr w
o % AR e wt g 1 AT S ot ¥ aan ey
At Y W om gk vl § fage whi oo s ¥ o g
w1 ¥ v o ferw w9y wfE B a1 w@r g, oFg e
%12 ¥ ferr o e wwwEtr & fowe org S i | wreTm-
aroft v oA & faw A w7 NIRRT F 0T A@ go &t
agt ¥ faer T < AmE &Y el A gawr wogRw fe
o ot /X d femy 9 ag woEdt O e W % wy
woaafdl & due ¥ ww freed & fog owa WA awdy K
T H g% gl ¥ dwd a0 a9 ¥ o
g freem % T w3 s v fag g 99k are wA sofwa) i
qAT WTP W G G 6 gem w0 fF WY wAd wT o
for O & U& WX &% fag | e & wifosr aoit ok 19T g
Towt X ATEE ¥ S ¥ €99 6T gY g %7 ax fear

TE WA PIT WO WITEr WY gErd A wgr ¥y wy-
wooffy AT Wi 3w & & qE-Ewer st afem fo

fyats 26 wrd 1981
Ho 223tW[g1—sgufy famifra =fRal #t sadr wfa
wayn fafirer ¥y & Susw § ‘oo fafiese ¥ A’ s
FL B TE AT FA -
(1) et orm wfy Jgool doar (wmko dlo 522)
To f’l’o o t['qo,{FfﬁFEfl' |
(2) wrew cafirew Awfr We WL, To Ao gHo THo
(000347) 1
(3) wriw uafieg WYEFT ®AW ATEW, To FTo wHe wHo
(00035-810) 1
(4) Twe wrdw TS @90, To Afo Yo UWo, Wo wHo
(3157) TAWM (=)
(5) ARz oo gl avx aa (ke o 2266)
iy |
(6) WXz wrey gfer ma waf (oo dro 1475),
Yo HYo do THo EHF@Y |

(7) Wfwhrr waom ovd oy s (wrfe e 1591),
Licd L A ol
(8) Afedve s wwT fog (wrfo &ro 2905) Yo o
0fe UHo, To THe dqro t
(9) wae wraiw ¥ Trrgew fwefrd, go Ao nFe Mo,
ato uwo (2964) Iy (drame) (AErfrgar)
(10) wae Avehy fasive g wIT, Mo dYo o e (2864)
Iy (TTIEE) 1
(11) Aoz wrm & g wiesk (s dro 4239) fo
ugo fo (¥wfraer)
(12) Aot wrew wwoite gare W (wnfe #te 5445),
Yo Afo THo o, THH |
(113) Fx< orrer wAvT vm ey (Weo Wlo 1813) wrdegdt 1
(14) ¥t s (grd) g gafaeTe gt
(TRo WITo 680854) THo THo THe |
(15) T e sivery T 30 (ke Yo 2261) ¥efifadw
(16) T o v Fex fawmam wrad (wdo o 1909)
To ¥lo qHo GHo, wfeadt (Fmrfire) i
(17) TR =" AWHA EFAW, Yo Yo THo THo (3518)
P

do 23-R%/s 1——7rszafa fretfen mfwmt w1 Iwt waTRCOr
fefirsz ¥y & Swowew ¥ “ufy frfse Ty A" T Tt W
TgN AR T § -
(1) ¥ore wa wewor fog wraq (wrfe He 5316),
Lg il
(2) *or smw fasrege i adaET (wrko e 2344),
'Eo gHe ﬁo 1
(3) 3ot s wify qearee frenr (Arko WYe 7232),
R
(4) @uT arew wiw AoAew framTer faggw (3701),
garfas goffaady (atfew) o
(5) gz @rgw W frnw ww qaft (3823), dwifo
guifear (aifers) o
() fwdfemz gat AW fog 2= (smdo do 2370),
TR
(7) fawfes fawsr faw (srdo dvo 5892), o qHe §o )
(8) fwdfwae grax ore worer (Wi dro 4480), wfEwd |
(9) fwdfez gwatvm gemafa (wrfo dro 2294) w1
T |
(10) fadfm® wdT gvg (Arde Hio 2416), K7g7ET 1
(11) feifer o Al @a g (wrko de 5150),
yofma |
(12) farfeny mgrte g (smo o 5661) ¥to Yo g,
)
(13) fwiferc wfee feafeom amor (urgo dto 7044),
ﬂtﬂ,ﬁ#ﬁl
(14) PwitfeaT w¥ex Py qait (sndo do 6610), o THe
@o,fﬁﬁud 1
(15) fwitferz wfney fag (ar€o Wo 7155), wrfead
(16) fwitfeaz sirce arm (wrde o 6529), To THo o |
(17) fwitfenz fireew o wogien (oo o 1576), WRlegt
(Frrfirger)
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[wor I—awe 1

(18) TAfEre arage oo ¥ (wrfo o 4478) xrdw
(Frrrfirq)

(19) wwverC wd T wrrer wwdAY, OO Ue (o00p3-%)

(20) FHWT T A1 W (00195-8) T THo

(21) =ToT FHER ot Foor Ay (75031-%)

(22) ¥R @t wrar T (00077-87) (Farfrasr)

(23) ot weinire Tw v W (3670) surate

(24) TR 91T 7AA wvE @R (4009) T (Afare)

(25) wa¥ wAWR §frr quyg YL, Mo gwo (4339)
A (1T

(26) T @R fafy wwe Ster, Ao Two (4608) =¥
(vrame)

(27) wiw swafire fag (arfo dro 4559), Trafmnd

(28) ®dar < FwrT T (wrko wo 5850), wrfrey

(29) #w gotv fog Rarwe (srfo oo 6177), ¥eledy

(30) wdw o g wt, (wike Wo 7456), wrfre

(31) =dw firter fom arsrar (wrko wfto 7910), ¥der

(32) ww o< v sreerr (wrko o 7611), wrikwrar

(33) wdw fafoam ¥wex w12 (wméo dfto 4193), X#dwr
(Rrrrfaye)

(34) ww v aw st (wrfo wro 3978), fevrrer (frar-
fager)

(35) g dww "ER A (4530) Fwifw gt
(wifers)

(36) ¥ ®=A wrTEATHY AtET, @Yo UFo (4761) wmw
(Trererer)

Ho 24-R9/s1—rogufy fawiifive sufwr w7 SoRt sy

fafirse &ar & gwwea ¥ “mfy fafse Jar dow w1 @1 wmr vy
T T A T §

(1) fwifeat fom fig #93 (wrke e 5973), wo wro
THo Qo, YT

Ho 25-Fu/81—qegafy famifear sufrat »1 g7t ger-

nife oY fafre Jr & Iraea § frfier dar dew wed sae
TR FT AT FQ@ G e

(1) Frifeas oW s ST (o Areo 10061), wTdf
T AT

(2) feafyae gare Tog w33 (wrdo e 7906),  wrfrard

(3) farfame asex ama fag (wrgo o 8114), wiegt

(4) wet w@wr< Tag wifon (arfo dro 4619) mo TRo
dqto

(5) wwr wwdnw ex areh (qe o 1133), go oo
dro (a"ﬂ'ﬁﬂ"i‘l’)

(8) 97 #=7 AT FT awaRAw (5432), Fmker
sanfrad (atfaw)

(7) ez wiw srafaefie g (ardo dve 11552),
e A3

(8) AREA= Fia wndm weaz arr (urfo wo 12340)
weE T

(9) Atz i o adwa firrrar (wrko o 6815),
et

(10) ket (ewrhafrder) aftm s awder (srke
Wo 9852), mrfverdt (Yt fager)

(11) afefrz wiw fifiree fg o (aro o 11988),
ofrforart

(12) |fedw wdw g e (o do 14206), ToRifrd

(13) wfehre wia swd wwe Wd (fl’o To 40445),
ffad  (Farfre)

(14) sifeere wdw g fsama qera (ke o
12091), 1 AT QR (HIWNTCHT)

(15) wfiedz v witw By (wife o 12572), fiorw

(16) wifed whea Yo fg wawr (wrko e 12836),

4 e YRR

(17) eftreive sofer gorde oy (WTEo Wo 13975), 3 virear
R

(18) Rfdve ot ar T (o Hro 13088), 4 Tramr
Ry e

(19) AfrAw whq @@= am ww (ko wro 8152),
Qo tﬂ'u (ﬁ'u

(20) wifese wiw wawa wer (Frfo @o 7635), €0 g fo
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PRESIDENT'S SECRETARIAT
New Delhi, the 18th March 1581

No. 16-Presi/81.—The President is pleased to award
the Police Medal for gallantry to the undermentioned
officers of the Maharashira Police :—

Name and ranks of the Officers

Shri Arjun Vishnu Chindhe

Unarmed Head Constuble,

B.No, 1965

Central Railway Police Station Bombay,

MAHARASHTRA.

Shri Pandurang Daghu Gadekar,
Unarmed Police Constable,

B. No. 2551, .

Central Railway Police Station Bombay,

MAHARASHTRA.
Statement of Services for which the decoration has been

awarded.

On the 8th Tuly, 1980 at about 07.30 hours, while the
plaitlll Clothes staff of the Bombay Central Railway Police
Station was keeping vigil on suspicious strangers and bad
characters at the Railway Sftartion, a Police Cmbg: w;lﬁg
guspected the movements of a passenger A e t
stra?ngor and searched his bag. He found a Rampuri knife
wrapped in a towel. The Police Constable shouted for belp

Arjun Vishnu Chindhe and Shri Pandurang

Gadekar who were also on duty ot the Railway
Eﬁﬁgﬁ ch?tagd and apprehended the stranger named Dilshad

Inayatkhan Pathan, However, the Security Guard of th
S§.T. Depot intervened and questioned the identity of th:
two Policemen. While Shri Gadekar was showing his
identity card the stranger managed to free himsclf from
their grip and took out a loaded Automaiic Pistol from his
trouser pocket and fired four rounds in the air in order to
frighten the Policemen. Undeterred, Shri Chindhe grap-
glcd with the accused who aimed the pistol at him and
eld him tHl Shri Gadekar came to his help and caught
hold of the hédeof ]:he straingur. Inb the scuffls
Pandurag Dagdu Gadekar received a bullet injury in his
thigh. g’h.n Cghindhe forcibly snatched the pistol ﬁom the
hand of the accused and disarmed, him.

In this action Shrl Arjun Vishun Chindhe and Shri
Pandurang Dagdu QGadekar exhibited conspicuous gallantry
courage and devotion to duty of a high order.

2. These awards are made for gallantry under rule 4(i)
of the rules governing the award of the Police Medal and
consequently carry with them the special allowance admis-
gible under tule 5, with effect from the 8th July, 1980.

No. 17-Pres/81.—The president is pleased to award the
Police Medal for gallaptry to the undermentioned officers
of the Delhi Police ::—

Names and ranks of the Officers

Shri T.R. Kakkar,
Deputy Commissioner of Police/Central
Delhi.

Shri Hari Dev,
Assistant Commissioner of Police
Delhi,
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Statement of services for which the decoration has been
awarded

On the 14th September, 1979 serious riots broke out in
the walled city of Delhi. On receipt of information Shri
T.R. Kakkar Deputy Commissioner of Police, rushed to the
place of incident with his office sentry’s rifle. On reaching
the place of incident he was impecded by angry mobs, He
tried to reason out with the people but it did not have any
cffect, He was attacked and hit by sticks by the infuriated
mob. Street lights had been cut off and the entire area was
in complete darkness. The rioters had placed road blocks
making it impossible for the Police to advance. There was
considerablc chaos all around. Bricks, stones and incendie-
ries were being pclted incossently. Shri Kakkar was hit in
the face and his nose started bleeding profresely, he was
physically lifted by the rioters and thrown on the ground.
Attempts werc also made to snatch away his rifle. In
disregard of risk to his life Shri Kokkar fired a few calcula-
ted shots with his rifle and dispersed the crowd.

On 1cceiving the information about the incident Shri
Hari Dev Assistant Commissioner of Polece also  rushed
to the area and approached Jama Muasjid via Chowk Hathi
Khana and Paiwalan. He placed himsclf between the two
warring communal groups who were armed,  with  sticks,
iron red, ctc. and by opening conirolled fire he discngaged
the two group. Therealter he procceded a little further but
was attacked with barrage of stones, soda water bottles and
other missiles. He suffered injuries on his chest, abdomen
and on his thigh by brickbats but in disregard of the Injuries
he dispursed (he mob and also helped the Deputy Commis-
%%)n]frl of Police in dispersing thc riotous mob near Matia

ahal.

In this nction Shri T.R. Kakkar and Shri Hari Dev exhi-
bited conspicuous gallantry, courage and devetion to duty
of a high order.

2. These awards are made for gallantry under rule 4
(1) of the rules governing the award of the Police Medal
and consequently carry with them the special allowance
rllg%issible under rule 5, with effect from the 14th September,

WNo. 18-Pres/81.—The President is pleased to award the
President’s Police Medal for gallantry to the undermention-
ed officer of the Uttar Praxdesh Police :

Name und rank of the Officer

Shri Anand Behari Chaturvedi,
Additional Superintendent of Police,
Gorakhpur,

UTTAR PRADESH.

Statement of services for which the decoration has heen
awarded

On the 30th January, 1980 at about 11.30 AM, a sensa-
tional double murder was committed in the Collectorate
compound of Gorakhpur city in which Shri Suresth Tiwari
advocate and his brother Shri Mohan Tiwari were shot
dead by 15 armed assailants in broad day light. The
Assallants also took away the licensed rifle of Shri Mohan
Tiwari. Shri A. B. Chaturvedi who at that time happened
to be working in the Police Office heard the sounds of gun
fire. He also saw two armed persons running away from
the scene of occurrencc. There was great panic and terror
in the court premises. Shri Chaturvedi collected a few
Policemen {rom his peshi staff and drove in his jeep towards
the southern exit of the Kutchchry, where he saw armed
persons firing and boarding a jeep and driving away behind
two cars which were also occupied by armed persons, Though
Shil Chaturvedi and his staff were unarmed, they gave a hot
chase to the assailants and managed to isolate the jeep from
the other two cars. The occupants of the jeep got down
and starled running in m street. Shri Chaturvedi who was
attired in mufti ran after the culprits alongwith his mecn.
One of the culprits who had a DBBL gun took aim at
Shri Chaturvedi but Shri Chaturvedi remalned undeterred
and continued the chase, The culprit suddenly turned, ro-
und and fired one shot towards Shri Chaturvedi but ho
ducked to save himself. Shri Chaturvedi then in disregard
of his personal safety flung himself at the assajlant and
struck hard at his gun with a bamboo piece that he had
found nearby. He also caught hold of the assailant’s gun
with the help of a Constable and overpowered the assailant.

2—GI/81

Other culprits including the driver of the jeep were also
arrested by the other members of the Police party.

In this action Shri Anand Behari Chaturvedi exhibited
conspicuous gallantry, exceptional courapes and sense of
duty of a very high order.

2. This award is made for gallantry under rule 4 (i) of
tho rules governing the award of the President’s Police
Medal and conscquently carries with it the special allowance
i‘gg?)i“ible under rule 5, with effect from the 30th January,

No. 19-Pres/81.—The President is pleased to award the
Police Medal for gallantry to the ondermentioned officer
of the Central Industrial Secority Force :—

Name and rank of the Offices

Shri P. Masi,

Security Guard No. 7739102,
Calcutta Port Trust,

Central Industrial Security Force.

Statement of services for  wlhich the decoration has been
awarded

On the 10th May, 1980, Security Guard Shri P. Masi
during his round noticed a miscreant in the shed of Calcutta
Port Trust. Hc chased the miscreant and raised an alarm by
blowing the whistle. When he reached the perimeter wall,
he saw 8 to 10 morc miscreants gathered ncar the wall who
were armed  with daggers and other lethal weapons. They
threatened Shri Masi with dire conscquences in case he
approached them and also started throwing stones and brick-
bats at him. In disregard of his personal safety and in the
face of heavy brick-bats Shri Masi charged the miscreants
and grappled with them. He apprehended one of the mis-
creants. However, under the cover of darkness two mis-~
creants stabbed him in the abdomen and on his head. After
inflicting injuries the miscreants escaped through the peri-
meter wall. Shrd Masi who was blecding profusely was
helped by his colleague and taken to hospital.

In this action Shri P. Masi exhibited conspicuous gallan-
try courage and devotion to duty of a high order.

2. This award i« made for gallantry under rule 4(i) of
the rules governing the award of the Police Medal and
consequently carries with it the special allowance admissible
under rule 5, with effect from the 10th May, 1980.

No. 20-Pres/81.-——The President is pleased to award the
Police Medal for gallantry to the undermentioned officer
of the Andhra Pradesh Police :—

Name and rank of the Officer

Shri Marclla Venkateswara Reddy,
Inspector of Police,
Anti-Corruption Buoreau,

Krishna District,

Vijayawada,

Andhra Pradesh.

of services for which the decoration has been

Statcment
awarded

On the 6th Janvary, 1980, while on election duty Shri
Muarella Venkateswara Reddy, Inspector of Police, received
information at 12 noon that tension was mounting ncar Zilla
Parishad High School Polling Centre in Vuyyur between tho
qupporters of two political parties. Shri Reddy Tushed to
thc spot with one section of striking force and tactfully
brought the situafion under control. At about 4-15 p.m. on
hearing the news about the clection of the candidates belon-
ging to their party the supporters of a political party raised
victory slogans. They also abused the local sitting MLA.
This was objected to by the followers of the MLA. This led
to a clash between the supporters of the two political parties.
The supporters of both the parties soized cort pegs from a
convoy of empty sugar-canc carts which werc going on the
road proceceded towards cach other. Shri Reddy with a mea-
gre force of one sub-Tnapéctor and one scction of the A.P.S.P.
rushed to the place of incident ard ‘placed himself between
the two warring groups in order to prevent them from com-
ing to a clash. Some among the supporters of the two politi-
cal parties attacked each other aq a result of which three per-
sons on each side received injuries. Both the parties resorted to
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heavy stone throwing, The lives of the Police party were at
stake. Shri Reddy ordered lathi charge but it proved ineffe-
ctive. Shri Reddy, however, remained undeterred and inter-
vened between the two rival groups and recelved an injury on
his right fore-arm. To scare the mob he ordered to fire five
rounds into the air and this had the effect on the mob which
dispersed.

In this action Shri Marella Venkateswara Reddy exhibited
conspicuous gallantry, sxceptional courage, presence of mind
and devotion to duty of a high order.

2. This award is made for gallantry under rule 4(i) of the
rules governing the award ofg the Police Medul and conse-
quently carries with it the special allowance admissible under
rule 5 with effect from the 6th January, 1980.

S. NILAKANTAN,
Deputy Secretary to the President.

New Declhi, the 21st May 1980

No. 21-Pres éBl.—Thc President is pleased to approve the
award of the KIRTI CHAKRA for acts of conspicuous gal-
lantry to :—

1. Master Sanjay Chopra (Posthumous)

2. Kumari Geeta Chopra (Posthumous)
145, Services Officers Enclave,
Dhaula Kunan, New Dclhi.

(Effective date of the awurd : 26th August, 1978)

On the 26th August, 1978, Kumari Geeta Chopra was ex-
pected to reach A.LR. Station by 7 p.m. for a 8rogramme.
Accompanied by her brother, Master Sanjay Chopra, she
left her residence at Dhaula Kuan at about 6.15 p.m. and
came to stand ncar the junction of the road leading to Sar-
dar Patel Marg. From there they sought to get a lift by
raising their hands to cars which were going towards Sardar
Patel Marg. A doctor, who was going to his clinic in Con-
naught Place, gave them a lift in his car and dropped them
near Gole Dak-Khana. While waitinf at the Gole Dak-
Khana, on their way to the All India Radio Station, two
criminals, Billa and Ranga, kidnapped them in their car and
took them towards the Buddha Jayanti Park. While in their
car, the children fought valiantly to escape from the clutches
of the criminals and, although severely injured, they inflicted
injuries on the forchead of Billa. Subsequently, the crimi-
minals murdered both Geeta Chopra and joy Chopra and
threw their bodies on the upper Ridge Road. Death was
the price the youthful children had to pay for their courage
and valiant struggle till the very last.

Master Sanjay Chopra and Kumari Geeta Chopra thus
displayed excmplary courage and determination of a high
order.

The 26th January 1981

No. 22-Pres./81.—The President is pleased to approve
the award of the 'Param Vishisht Seva Medal' to the under-
mentioned personnel for distinguished service of the most

exceptional order :
1. Lt. Gen. Adi Meherji Sethna (IC 3522), AVSM, In-

fantry.

2. Vice Admiral Melville Raymond Schunker, AVSM
(00034-A).

3, Vice Admiral Oacar Stanley Dawson, AVSM
(000358).

4, Air Marshal Saroj Jena, AVSM, VM (3157) F(P).
5. Lt. Gen. Harish Chandra Dutta (IC 2266), Infantry.

6. Lt. Gen, Surinder Nath Sharma (IC 1475), AVSM,
Engineers.

7. It. Gen. Tirath Singh Oberoi (IC 1591), Vr. C,
Infantry.

8, Lt. Gen. Amar Singh (IC 2905), AVSM, ASC.

9. Air Marshal Hemant Ramkrishna Chitnis, AVSM,
VM (2964), F(P) (Retd.)

10. Air Marshal Trilochan Singh Brar, AVSM (2884)
F(P).
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11. Maj. Gen. Som Nath Bhaskar (IC 4239), EME
(Retd).

12. Maj. Gen. Baljit Kumar Mehta (IC 5445), AVSM,
Infantry.
13. Maj. Gen. Samir Chandra Sinba (1C 1813), Infantry.

14. Maj. Gen. (Miss) Pullode Kulathingal Lakshmikutty,
(NR 680954), MNS. gl

15. Maj. Gen. Prikshat Raj Puri (IC 2261), Engincers.

16. M{x). Gen. Ram Chandra Vinayak Apte (IC 1909),
AVSM, Artillery (Retd.)

17. 1:1'11') Vice Marshal Mulk Raj, AVSM (3518) (Medi-
cal).

No. 23-Pres. /81.—The President is pleased to approve the
award of the ‘Ati Vishisht Scva Medal’ to the undermen-
ti(g:led personnel for distinguished service of an exceptional
order :

1. Maj. Gen. Lakshman Singh Rawat (IC 5316), In-
fantry.

2, Maj. Gen. Shikarpur Nadiga Manohar (IC 2344),
EME.

3. %\daj. Gen. Adi Gustadji Minwalla (IC 7232), Infan-
Ty.

4, Air Vice Maratral Mangalvedkar
(3791), AE (M).

5. Air Vice Marshal Biman Kantha Mukherjes (3823),
AE(M).

6. Brig. Kunwar Devendra Singh Katoch (IC 2370),
Infantry.

7. Brig. Tripat Singh (IC 5892), EME.
8. Brig, Sunder Lal Dhawan (IC 4489), Artillery.

9. Brig. Subramaniam Krishnamurthy (IC 2294), Ar-
moured Corps.

10. Brig. Dharmaraj Thamboo (IC 2416), Infaniry.

11. Brig. Rathan Sabapathy Soma Sundaram {IC 5150),
Engineers.

12, Brig. Mahavir Singh (IC 35661), VSM, Infaniry.

13. Brig. Francis Tiburtius Dias (IC 7044), Vr. C., In-
fantry.

14. Brig. Mahendra Singh Gosain, (IC 6610), VSM,
Engineers.

15. Brig. Rajindar Singh (IC 7155), Artillery,
16. Brig. Gorakh Nath (IC 6529), ASC.
17. Brig. Tilak Raj Malhotra (IC 1576), Infantry (Retd.)

18. Brig. Maruthur Kumaran Menon (IC 4478), In-
fantry (Retd.).

19. I(érjvmmodorc Hari Mohan Lal Saxena, NM (00093

20. Commodore Narindra Nath Anand (00195-T), NM.
21. %ugeon Commodore Jai Krishna Suchdeva (75031-

Jivanrao  Vittal

22, ((jr({)mdm?dorc Chaman Yal Sachdeva (00077-Z)
etd.).
23. Air Commodore Ram Lal Bhalla (3679) Administ-
rative.

24, Air Commodore Madan Lal Sethi (4009), F(N).

25. II}I(li, Commodore Denzil Edward Sator, VM (4339),
).

26. Ailr Commodore Dilip Shankar
F(P).

27, Col. Taswinder Singh (IC-4559), Picneers.

28. Col. Ravi Kumar Nanda (IC 5850), Artiflery.

29. Col. Durjan Singh Shekhawat (IC 6177), Infantry.
30. Col. RaJ Kumar Verma (IC 7456), Artillery.

31. Col. Virender Singh Bajwa (IC 7910), Infantry.
32. Col. Vir Karan Chawla (IC 7611), Adtillery.

Jog, VM (4608),
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33, Col William Hector Grant (IC 4193), Infantry

(Retd )
34 Col Raj Raj Chattern (IC 3978), Signals (Retd.).
35, Gp <Capt. Mukuad Chatterjee (4530), AE(M).
36 Gp Capt Annaswami Sridharan, VM (4761), F(P).

No 24-Prea/81 —The President us pleased to approve
the award of ‘Bar {0 Ati Vishisht Sova Medal’ to the under-
mrantloncd person for distinguished service of an exceptional
order .

Brig Bilhiam Sungh Kanwar (IC 35973), AVSM, Infan-
try

No 25-Pres /81 —The President 15 pleased to approve the
award of the ‘Vishisht Seva Medsl’ to the undermentioned
personnel for distinguished service of a high order :

1. Brig Om Parkash Joneja (DR 10051), Army Dental
Corps

. Brizg Pratap Singh Kapur, (IC 7906), Artillery
Brug Raiendra Pal Sigh, (IC 8114), Infantry.

. Col Iakheshwar Singh Braria, (IC 4619), ASC.

Col Jagdish Chandia Bali (MR1133), AMC
(Retd )

. Group Captan Dalip Kuma1 Khashnobish
AE(M)

7. Lt. Col Jasbimder Bir Smgh (IC 11552), Armoured
Corps

8. Lt Col Jagdish Chander Naiang (IC
Armouied Corps

9. Lt Col Sam Nariman Ginwala (IC 6815), Artdlery.

10. Lt Col. (Local Colouel) Satish Kuma1 Saxena (IC
9852), Artidllery (Retd )

11 Lt Col Wminder Smgh Chona (IC 11888), Engi«
neers.

12. Lt. Col Raghu Nandan (IC 14296), Fngineers.

13, Lt Col. Pralay Sankar Chaudhuri (TA 40445), En-
gineers, (Retd )

14 Lt Col Subhash Chintaman Nagarkar (IC 12091),
1 Gorkha Rifles (Posthumous).

15. It Col Rajesh Kochhar (IC 12572), Sikh

16. Lt. Col Tej Pal Singh Rawat (IC 12836), 4 Gorkha
Rifles

17. Lt. Col. Kuldip Sigh (IC 13975), 3 Gorkha Rifles,
18. Lt Col 'Tapan Roye (IC 13988), 4 Gorhha Rifles.
19. 1t Col Sudhindra Nath Ghosh (IC 8152), AOC.
20 Lt Col Shubhabrata Dutta (IC 7635), EME.

21. It Col Om Prakash Chaudhry (IC 11742) Army
Education Corps

22, Lt Col. Baldev Krishen Bhandari (IC 7465), Intelli-
gence Corps.

23 (?Nommander Surendra Kumar

W b W o

(5432),

=2}

12340),

Sharma (60026 Y),

24, Commander Jayachandran Subiah (40173-A), IN,
25, ﬁgtmg Commander Ashok Nandan Jethi (40226 Y),

26. i&;l:tmg Commander Om Prakash Bansal (00660 Z),
27. Vﬁ\g Cdr. Balchandra Ganesh Chutnis (5171), Logis-

28, Wg. Cdr. Kamla Prasad Sharma (5939), AE(M).

29. Wg. Cdr. Sham Rao (6200), Accounts.

30. Wg Cdr. Nanak Chand Kaushal (6252), AE(L)

31. Wg Cdr Kapila Kak (6784), F(N)

32 ?ﬁ) Cdr. Kalyanaraman Badrinarayanan (6826), AE

33 Shri Chandra Pratap Singh, Commandant, 48 Bn.
CRPF.

34, Il{vllgj. Naresh Kumar Abbott (IC 14813), 4 Gorkha
ea.

35. Ma). Tsermng Stobdan (IC 17479), JAK Rifles
36 Mn). Jaswant Smgh Chandel (IC 23299), JAK
Rifles.

37 ]\'{aj Snidhar Prasad Sharma (IC  26152), Grena-
diers

38 Ma; Rakshpal Krnhao
Madras.

39 Ma; Bhuchung Tshening
Gorkha Rifies

40, Maj Harbhajan Singh Decol (IC 18231), EML
41, Maj. Chandra Shekhar Tak (MS 9788). AMC
Commander (SDB) Ram Piakash

Vasudeva (IC 28313),

Bhutia (IC 31320), 8

42 T ientcnant
(83172 A).

43, Sqn Ldr Satya Pal Bhasin (7083), AE(L)
44, Sqn Ldr Raghu Nath Dass (7896), AE(L),
45 Sqn Ldr Shamur Choudhuri (8416), F(P)
46 Sgn Ldr Prabhu Singh (9985), Admnsirdative

47, Shn1 Narbu  Sherpa, Deputy Commandant, Assam
Rufles.

48 Capt Harcharan Smgh (1C 33683), ASC
49 TC 40012 Subedar Major Tiruvwiu Summachalam,
EME.

50 JC 45388 Subedar Major Chabi Tal Rar SM, 4
Assam Rufies,

51. 205057 Master Warrant Officer
Venkataraman V enkalachalam, Air
Operator.

52, JC 65156 Subedar Dhaiam Singh, Jat

53 JC 71194 Naib Subedar Krishna S$Singh Chhetri, 7,
Assam Rufles.

54 234436 Sergeant Muthukishna Chethar Sivagnanam,
Air Frame Fitter

35 Chidanand Simgh Mcch
IN

Rrabamadesam
Field Safety

(AR) III (909219 W),

No. 26-Pres/81 —The President 15 pleased to appiove the
award of the “KIRTI CHAKRA” for acts of coanspicuous
gallantty to —

1 G-105386 Pioneer Ram Aher
General Reserve Engincer Force

(Eflecth e date of the award + Tth Julv, 1979)

Large scale land shdes, caused by torrential rains between
the 1st and 3rd July, 1979, had blocked traffic on 2 66 kilo-
metre stietch of a road m the Tenga-Bomdila Scctor The
road was 1equired to be cleared for traflic but no dozer
operator was readily available with the Border Roads Task
Force deployed 1n the aren At that critical  juncture
Pioneer Ram Ahlir of 1581 Proneer Companv (GREF)
voluntarily offered his services and undertook the hazardous
task of clearing the road Undeterred by the magmtude of
the task he kept clearmng the soil and debris from the road
During tlus operation, he rmuraculously esca on several
occaslons when higs dozer was hit by huge falling boulders,
Dndeterred by these hazards, he worked on with his dozer
and cleared the road for traffic by the 7th July, 1979

In this action, Pioneer Ram Ahir displayed conspicuous
undaunted determination and devotion to duty of a very
high order

2 5240, Village Guard Hawvildar
Kenjong Village Guard Post,
Distrit Tuensang,

Nagaland.

(Effenve date of the award © 13th May, 1980)

On the 13th May, 1980, at about 12 30 pm when almost
all the villagers of Kenjong village had gone to their fields
leaving behind five village Guards and armed group of about
300 under ground hostiles entered the village along with
about 100 porters On hearing nowse made by the hostiles,
Village Guard Havildar Pukhu Khemnungan, who was in
his house with his family, came out with his loaded rifle and

Pukhuy Khemnungan
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found the village surrounded by the undergrounds armed
with automatic weapons, Undaunted by the appearance of]
some Of these hostiles in front of him, he fired his rifle and
infiicted serious injuries on some of them. Consequently,
the hostiles fired back at nim and the serjous injuries sustained
by him made him un-conscious and the hostiles took away
th_sf rifle, killed his two daughters on the spot and injured his
wife.

In this action, Village Guard Havildar Pukku Khemnungan
displayed great courage, determination and devotion to duty
of a high order.

3. 7169, Village ‘Guard Tsangu Khemnungan
(Pasthumous)
Kenjong Village Guad Post,
Distrit Tuensang,
Nagadand.

(Eflcctive dute of the award ; 13th May, 1980)

On 13th May, 1980, at about 12.30 p.m. when most of the
residents of Kenjong villnge had gone to  their fields and
five Village Guurds were left behind, about 300 underground
hostiles, urmed with anthomatic weapons, entered the Village
along with about 100 porters. On hearing their noise Village
Guaird Tsangu Khemnungan, who at that time was in  his
housc, immediately came out with his loaded rifle and un-
daunted by the big strength of the hostiles, opcned fire and
killed one ot the hostiles. 1n the subsequent encounter, he
was hit by o bullet in his chest and he died on the spot.

In this action, Village Guard Tsangu Khemnungan dis-
played exceptional courage, determination and devotion to
duty of a very high order,

4, 13729380, Rifleman Parshotam Dass
{Posthumous)
Jammu and Kashmir Rifles,

(Effective date of the award : 5th June, 1980)

On the 5th June, 1980, fire broke out in an Infantr
Battalion area at Nathuan Tibba in Jammu and Kas
which became uncontrollable and was spreading towards the
power penerator and the diesel barrels storoge of the bat-
talion. Rilleman Parshotam Dass was 9 member of the
fire lighting party deployed (o prevent the fire from reaching
the diesel barrels and the power gemerator.

The fire {ighting party started fighting the fire with firc
beaters but, despite their determined efforts, it soon engulfed
the area upto a few yards of the generator. Realising the
seriousnes, of the situation, Rifleman Parshotum Duss rushed
a few yards forward and started beating the fire, single
handedly, in total disregurd to his personal safety. Although
his wnmitorm caught fire, he continued beating the fire vig-
orously und prevented it from spreading to the power gene-
rator and diesel barrels. In the process, he sustained serions
burn injuries to which he sucumbed soon after.

In this action, Rifleman Parshotam Dass displayed exem-
plary courage, undaunted determinatlon and devotion to
duty of a very high order.

5. Flight Licutenant Anil Kumar Mathur (13591)
Flying (Pilot).

(Effective date of the award : 25th November, 1980)

On the 25th November, 1980, Flight Lieutenant Anil
Kumar Mathur was authorised to flight test a Marut aircraft.
On getting airborne, he experienced excessive skid to the
right and the cirrective action taken by him failed to stabilise
the aircraft. He also observed that the temperature of the
right engine hud significantly dropped following engine
fallure and the position of the tail planc setting was abnor-
mal

When Flight liculenant Anil Kumar Mathur decided to
cxecute an immediate landing, he experienced a total hydran-
lic failure which made the flying controls and other systems
inoperative. Conscquently, on Towering the undercarriage,

be found it very difflicult to maintain level flight as rimmers
were inoperative and on the lowering of flaps for landing,
he had to use his fall physical strength to control the aircraft.
Braving all these bandicaps and possible ride to his own
death, he decided against ubandoning the aircraft. Subse-
quently, he succecded in landing the aircraft safely and made
it available for fault investigation,

Flight Licutenant Anil Kumar Mathur thus displayed
exemplary courage, presence of mind and profesional compe-
tence of a high order,

V. K. DAR,
Secretary to the President

MINISTRY OF AGRICULTURE

(DEPARTMENT OF AGRICULTURE & COOPERATION)
New Delhi, the 28th February 1981

RESOLUTION

No. 9-18/80-C.A.I—A Coconut Development Board has
been set up with eflect from the 12th January, 1981, under
the Coconut Development Board Act, 1979. The Board will
be rcsponsible for the integrated development of coconut
industry in all its aspects including production, processing
and marketing. With the setting up of the Board, the Gov-
ernment of India have decided to abolish the Indian Coconut
Development Council, reconstituted vide Government of
India Resolution No. 48012 /4 /76-C.A.T. dated the 28th Nov-
ember, 1977, with effect from the 2l1st Jannary, 1981, in
terms of clause 5 of the Resolution.

ORDER

Ordered that a copy of the Resolution be communicated to
all State Governments, Administrations of Union Territo-
ries and Ministries of the Government of India, Planning Com-
mission, Cabinet Sccretariat, Prime Minister's Office, Lok
Sabha Secretariat and Rajya Sabha Secretariat.

2. Ordered that the Resolotion be published in the Gazette
of India for general information.

S. P. SINGH, Dy. Secy.

MINISTRY OF RAILWAYS
(RAILLWAY BOARD)

New Delhi, the 12th March 1981
RESOLUTION

No. ERB-1/80/21/72—In continuation of Ministry of
Railways (Railway Board)’s Resolution No. ERB-I-80/21/72.
dated 10-2-1981, the Government of India have nominated
further the following ns the Mcmber of the "Progiamme Im-
plementation Committee ¢

Shri Rajaram Mussadi,
1-A Burman Street,
Calcutta-700 007.

The 13th March 1981

CORRIGENDUM
Sub :—Programme lmplementation Committee.

No. ERB-1/80/21 /72 —Ttem No. 12, para 2 of the Reso-
lution No. ERB-1/80/21/72, dated 10-2-1981 issued by the
Mi(Jlnjstry of Railways, Railway Board, should be rend as
under ;—

‘Shri 8. R. Venkatesham, ex-Mayor, Hydcrabad.

HIMMAT SINGH,
Secy. Railway Board.
ex-officio Jt. Secy.
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